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.cherne accordine to the Central 
GoverIltment's guidance? 

THE MINISTER OF FINANCE 
AND INDUSTRY (SHRI R. VEN-
KATARAMAN): (a) to (d). State-
wise data showing deposits, advances 
IMld credit deposit ratios of the pub-
Hc sector banks as at the end of 
December 1976 December, 1977 an. 
December 1978 are set out in the 
statement laid on the Table of the 
Hou.se. LPlaced in Library. See No. 
LT-e16/80] Data for December 19'79 
have not yet become available. 

The credit deposlt ratio of the 
public sector banks in West Bengal 
has declined from. 69.9 per cent in 
December 1976 to 63.9 per cent in 
December 1978 in keeping wi.th thE' 
decline In the overall credit deposit 
ratio of these banks from 783 per 
cent to 70.1 per cent over the same 
period. 

The advances of the pub lie sector 
ba ';_ks LIndel the· Sph~:ne of DIffe l -

entlal Rate of Intl'r<:;t In West 
Bengal amounted to Rs. 2 8 crores and 
Rs 3.3 crores respectively as at the 
end of December 1977 and December 
1978 These accounted for 0 22 and 
0.24 per cent of the ne;gregate adv<'nces 
of pubHc sectoI banks in West 
Bengal. 

No Statewise targets are fixed for 
deployment of credIt under the 
DifferentIal Rate of In t ( I C3t Scheme 
Public Sector Banks had been asked 
to land at least 0.5 per cent of their 
aggregate eredit under the Schelne. 
In December 1978. the banks were 
at;ked to raise 1 hIS proportion to 1 0 
per cent. 

Places of Tourism Developed in 
Gujarat by CeDtra! Government 

*181. SHRI CHHITULHAI GAMIT: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
lay a statement ahowing: 

(a) whether any recommendations 
have been receIved by the Central 

Government from the State of Guja-
rat to promote tourism in the Staw; 
and 

(b) if 80, the names ot the placea 
in Gujarat that are being developed 
by the Central Government and the 
nature of facilities proposed to be. 
provided there? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION AND LA-
BOUR (SHRI :1. B. PATNAIK): (a) 
and (b). The State Government had 
suggested the !ollowi.n« scheDlee to be 
taken .... in the Central Sector:-

1. Development of Ahmedpur 
Mandvi Junagadh District Rs. 1" 
lakhs), 

2. Development of Ukai 
voir area as a tourist 
(Rs. 100 lakhs), 

Reser-
complex 

3. Con~tTuC'bon of a Janata Hotel 
Ahmedabad (Rs. 100 lakhs). 

Above ~chelnc~ WIll he considered 
suhject tr the (lxh:.'nt of funds avaiI-
ab e, an("' 'nter .,>1' IJrJori1ies taking an 
overall Vlew of the development of 
tourism in the country 

Expa.sion of IA aDd AI to Boost 
DOmestic Tourism 

11<182 SHRI TARIQ ANWAR: WilJ 
the MInister of TOlJRISM AND 
CIVIL A VIATJON be pleased to 
state: 

(a) whether Government contemp-
late expansion of the Indian Airlines 
and Air India wIth a view to brmg 
more tourists to the country and to 
boost domestic tourism; and 

(b) if so, details thereof? 

THE IvT1NISTER OF TOURISM AND 
CIVIL AVIATION AND LABOUR 
(SHRI J B. PATNAIK): (a) and (b). 
Whi1~ planning acquisition of aircraft 
by Air India and Indian Airlines, all 
factors incl~ding the traffic growth 
on account of tourists are taken Into 
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Nnsidel'ation. To cope up with the 
anticipated traftlc growth, Air India 

Air-India 

and Indian Airlines are further er-
pandine their fleet as detailed beow:--

Ig81 

I Boeing-747 

(Another Bocin{{-747 altnaft ha ... ,tllcady bee. 
dt livered in Fehrual'. (980). 

Indian Airllll('" 

Customs check of Fishinl' Trawlers at 
Port Blair 

1347. SHRI MANORANJAN BHAK-
TA: Will the Mininster of FINANCE 
be pleased to state: 

( a) whether Government are aware 
that some Fishing Trawl~rs workin~ in 
Andaman Territorial waters owned by 
Tatas with ThaI collaboration often 
visit Thailand without proper cllston1S 
check Clne] some ves.sels Af'ft Port Blalr 
during 1979 v{lthout customs clearance; 
if ~O. th ... ' facts in clet.li:s; ~nd 

b) ,~'hethE'l G(j\ er nrnent propOSe to 
have strict customs check of these 
fishIng trawlers at Pn't Blair; if not, 
the reasons therefor? 

THE IVIINISTER OF STATE IN 
THE MI~ISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): (a) Gov-
ernment r.ave no information that any 
fishIng 1rawle chart(,P2cl bv Tatas with 
Thai collaboration left P~rt Blair for 
Thailand with-out proper customs 
clearance during 1979. However, some 
vessels belonging to other companies 
are reported to have left the fishing 
area for Thailand without prior clear-
ance from customs on the ground of 
serious illness of the crew members 
and break doV\·n of refrigeration ma-
chinery. These cases are under inves-
tigation. 

(b) CustOlT..S requirements at Port 
Blair include inspection and checking 
Of the value of the fish to be exported 

• 2 Airbu'l 

4 Bot'in~-737 4 Boring-737 

verifioation of the ,hip's stores a .... ~ 
general supervjsory functions aimefJI' 
at guarding a~ainst smuggling anti, 
violation of Custon1S laws. 

SUPply of Raw Material at control rate 
to Nut Bolt ManufacturiDar Units 

134~. SHRI MADHAVRAQ SCIN-
DIA: Will the Minister of STEEL 
AND MINES be pleaaed to state: 

(a) ¥. hether Government are aware 
that nUt and bolt manufacturing units 
in th~ country specially at Ludhialla 
are facing ~ot of difficulties in ~etting 

I • raw n1aten~1 at control rate, and 

(b) If SO, what steps are being taken 
by Governrnent to make the raw mate-
rial available at control rate? 

THE lvIINIS fER O}" COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRI PRANAB 
MUKHERJEE) : (a) and (b). 
There is no statutory control on dis-
tribution and price of any category 
of iron and steel at present. The prin_ 
cipal raw TI1aterials fOr nut and bolt 
manufacfuring units are bars, rods and 
rounds. The main steel plants pro-
duce only about 25 per cent of the 
total production in these items in the 
country; the balance comes from the 
ministeel plants and re-rollers in the 
private sector. While the products of 
the main stetal plants are sold at fixed· 




